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MINISTRY OF HEALTH AND
FAMILY|PT,ANNING|
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(DR. DEBIPRASAD CHATTOPAD-
HYAYA); (a) to (c) Information is being
collected and will be laid on the Table of the
Sabha.l

ADVISERS IN |.S.M.

966. SHRI MAHABIR DASS: SHRI:
ABDUL QAIYUM ANSARI;
Will the Minister of HEALTH AND
FAMILY|PLANNING)

e 7 w7 afta fratar @0
be pleased to state:

(a) whether it is a fact that the
qualification prescribed for the post of an
Adviser in the Indigenous Systems of
Medicine is only Allopathic and Ayurvedic;

(b) if so, the reasons for not including
Unani qualifications when the Adviser is
supposed to advise on matters relating to
Unani System of Medicine also; and

(c) whether it is also a fact that the three
persons appointed as Adviser in [.S.M.
possess qualification in Ayurvedic alone?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING

ey 7T ofar e g3
¥ 159 H{EY

(DR. DEBIPRASAD
PADHYAYA): (a) Yes.

CHATTO-

(b) The Adviser in Indigenous Systems of
Medicine is responsible for the planning and
implementation of programme;! pertaining
to Ayurveda.

[ ] English translation.

[ RAJYA SABHA ]

to Question 104

Siddha and Unani Systems of Indian
Medicine and Yoga. Recently, Nature Cure
has also been added to his duties. Since the
quantum of work pertaining to Ayurveda is
considerably more than other Systems of
Indian Medicine, qualifications in other
Systems of Indian Medicine have not been
prescribed for the post. In matters pertaining
to Unani and Siddha, the Adviser is assisted
by a Senior Research Officer and two
Research Officers (Unani) and a Research
Officer (Siddha).

(c) Yes.

DISPENSARIES UNDER C.G.H.S.

967. SHRI MAHABIR DASS: SHRI
ABDUL QAIYUM
ANSARI: SHRI M. ASAD
MADANT,

Will the Minister of HEALTH AND
FAMILY PLANNING
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be pleased to state;

(a) the number of dispensaries under the
Central Government Health Scheme for
various systems of Medicine; and

(b) whether any Unani Dispensary exists
under the Central Government Health
Scheme; and if not, what action is being
taken by Government to open such
dispensaries?
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(DR. DEBIPRASAD CHATTO-
PADHYAYA); (a) The number of
dispensaries under the Central Gov-



